TWO WHEELER PACKAGE POLICY —ENHANCED COVERS
(Endorsement Wording for Add on cover — No Claim Bonus Protection

cover)

THE FOLLOWING ENDORSEMENT IS TO BE ATTACHED TO THE POLICY
WHEN THE “TWO WHEELER PACKAGE POLICY —-ENHANCED COVERS” IS
PROVIDED WITH ADD ON COVER - NO CLAIM BONUS PROTECTION
COVER.

TWO WHEELER PACKAGE POLICY —ENHANCED COVER ENDORSEMENT
ATTACHED TO AND FORMING PART OF POLICY NO.

Additional Premium: Rs.

Notwithstanding anything contained to the contrary in the within mentioned
policy it is hereby declared and agreed that subject to the insured having paid the
additional premium as applicable the cover under Section I of the within
mentioned policy is hereby extended to the effect that in the event of a partial
Motor Own damage loss being settled on the current policy the insured’s NCB will
remain protected and he will be entitled for the next slab of No Claim Bonus in
percentage terms as per GR 27 of IMT 2002 on the Own Damage section of the
policy only on its renewal, subject to the policy being renewed with our Company.

Subject to the condition that the protection of NCB is limited to first two claims
admissible and paid under the policy.

The applicability of this Add on cover is subject to the current policy being in force
for minimum 12 months.

No claim Bonus protection is allowed provided the policy is renewed within 9o
days of the expiry date of the previous policy.

Subject otherwise to the terms, conditions, limitations and exceptions of this
policy.

Duly Constituted Attorney



